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AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 

I~ JU  : (a) Yes. 

(b) to (d). Some trucks with 

cement bags after having been deli-
vered to the lawful consignees and 
passed under proper gate passes 
from Northern Railway cement sid-
ing, Shakurbasti, were intercepted 
by the Delhi Police during the years 
1980 and 1981 while being diverted 
to sources other than the lawful con-
signees. The trucks were also found 
having some hand-stitched e ~  

bags Of cement. 4 cases have been 
registered by the Delhi Police. In 
all 23 persons have so far been arres-
ted in these cases. While in one case 
3 persons are facing trial, Police in-
vestigations in the other ca.3es arc in 
progress. 

Agitation of Taxi and Autoricksbaw 
DriYers 

790. SHRI KAMAL NATH; 
SHRI N. E. HORO: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether taxi and auto rickshaw 
drivers in Delhi have been. agitating 
for ~~ke' in fares: 

(b) if so, the reasons thc:efor; 

(c) whether taxi and auto rickshaw 
driver1' hav:c been charging higher 
fares from the people unauthorised 
and 

(d) ;r so, the' action taken by :-';rOv-
emment in the matter? 

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI VEERENDRA 
PATIL): (a) and (b). As a result of 
the increase in POL priCe'R w.e.f. 
11-7-81. ~ihi Administration 3nnounc-
ed proportionatp increase in the fares 
ed proportionate increase ill the fares 
13-7-81. Not satisfied with the c;.ame. 
the taxi and auto rickshaw drivers 
starred aiitating for further rise in 
fare. 

(e) and (d). The Administration have 
Intimated tbat some complaints of 

over.charging were received. Action 
was taken. The driving licence of two 
autorickshaw drivers were suspended. 
The Show cause notice was issued in 
13 cases u/s 60 of the Motor ehi(' ~  

Act for suspension/cancel1ation of 
permit for overcharging by auto rick-
shaw drivers. 

Sino-lDdiau Talks 

791. SHRI BAPUSAHEB U J ~

KAR: Will the Minister-ot EXTERNAL 
AFFAIRS be pleased to state: 

(a) outcome of Sino-Indian talks 
that took place at the foreign mini!-
ters level in last week of June: 

(b) whether border issue discuc;.sed 
in. the talks. and if yes. the outcome 
thereof; and 

(c) whether any meeting of offkl:'i~ 

of the two countries is fiXed up in 
Beijing in September to discuss the 
border issue? 

THE lVIINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) Talks were held between 
the Foreign Minister of China and my-
self in the last week of June. They 
were detailed ami both sides aCdressed 
specific issuf's. The atmosphere was 
cordial and facilifated a frank ex-
('hange of views. 

The talks provided a clearer ".lnder-
tandin~ of each other's views in bilcl-
teral, regional and international issues. 
While there was differences between 
the two sides, there was also agre('-
ment on some issue. This was the 
first substantive meeting of this level 
on Indian soil between Indian an':! 
Chinese 'leaders after a lapse of 20 
years and hoth sicies have agreed th~t 
t.he dialogue should continue. 

The Government of India has follow-
ed a policy of seeking to normalise re-
lations with China, and has taken lui-
tiatives in this direction. We believe 
this visit marks another step in tre-
process. We do not underestimate 
the difficulties tthat we face, but it is 
our endeavour to worit"towards a per-
manentsolution of our problems wittl 




